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JEaret qF faeqre (73.623 .41 7% e a9
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i l
[®T. €. CE/CON/II/VSKP/GNPR-THV/Arbitrator]
U, JFIITHA, T Atear (Fator-11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 22nd May, 2026

S.0. 2612(E).— In exercise of the powers, conferred by Section-20F(6) of The Railways (Amendment) Act,
2008(11 of 2008) the Central Government hereby authorize the officer mentioned in column (2) of the Table below as
the Arbitrator to perform the function of such authority under said Act in respect of area of the Special Railway Project
mentioned in column (3) of the Table below in the state of Odisha with effect from the date of publication of this
notification in the Official Gazette.

Sl. Arbitrator Area of the Special Railway Project
No.
@) ) ®)
1 Collector and District Magistrate, Rayagada As per Letter No. RDM-LAB-MISC-0009-2026-18323

/R&DM, Revenue and Disaster Management Dept.
Dt.29.04.2026 Govt. of Odisha. Appointment of
Avrbitrator for “Extension of Naupada-Gunupur New line
up to Therubali (73.623Km) for New B.G Railway Line
Project” on Waltair Division, East Coast Railway.

[F. No. CE/CON/II/VSKP/GNPR-THV/Arbitrator]
H. ANANTHARAMAN, Chief Engineer (Construction-11)
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